
ASSET STATEMENT (AS ON 31.03.2011) 

A. Name of Judge: Justice Rajiv Shakdher 

B. Name of Spouse: Ms. Dipa Dixit 

C. Name of Dependent family member and relationship: Ms. Vasudha 

Shakdher 

1. REAL ESTATE (IMMOVABLE PHOPERTY) 

1.1 Real Estate (Immovable property) of the Judge 

S.No. Description Remarks 

1. Land in Sushant Lok . , Date of acquisition is 21.01.1999. 
Gurgaon, State of Haryana Part of the estate of deceased father. 
admeasuring 295.06 sq . Undivided share alongwith other 
meters . legal heirs. (Registered in the name 

of Judge) 

2. Deposits with Supreme Payment in instalments over a period 
Court Bar Association-Multi of time-a total of Rs 18,05,850/- paid 
State Co-op Society Flat in as on 31.03.2011 
the name of spouse. 

, 1.2 Real Estate (Immovable property) of the Judge's spouse 

S.No. Description Remarks 
.1. DDA Flat (ground floor) in Alaknanda, Date of acquisition 111 

South Delhi admeasuring 117 sq. meters 1985. Half share by 
way of a will. 

~_~N_IL ______________ ~I ______ _ 

-
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2. INVESTMENTS 

2.1 Investments of the Judge 
.. 
2.1.1 Shares 

S.No. Description No. of Remarks 
Shares 

1. Reliance Industries Ltd. 400 Initial shares acquired in 
• Reliance Industries Ltd.(RIL) 

Subsequent shares acquired in 
other Reliance companies due to 
accretions and restructuring by 
RIL. Initial acquisition between 
1991-1993 

2. Reliance Capital Ltd. 10 2006 

3. Reliance Infrastructure Ltd 15 2006 

4. Reliance Communication 200 2006 
Ltd 

5. Ultra Tech Cement Ltd 14 2010 

6. Grasim Industries Ltd 25 2010 

7. Reliance Power 50 2010 

2.1.2 Mutual Funds 

S.No. Description . Number of units as on 
31.03.2011 

1 Birla SL Frontline Equity 723589.532 

2 Birla Sun LIFE MIP 44713.975 

3 DSP Black Rock Floating Rate 484 
.4 DSP Black Rock Tax Saver 21329.027 

5 Fidelity Tax'Advantage 10547.721 

6 Franklin Prima Plus . 14143.908 

7 HDFC FMP 24 M Feb 10 30026 

8 HDFC Floating Rate Income Fund LTP G 52442.326 

9 HDFC Prudence Fund D 11715.836 

10 HDFC Top 200 D 20727.681 
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11 ICICI Dynamic Plan D 15894.606 

12 ICICI E & D Income Optimizer 25959.35 

13 .JM Arbitrage Advantage 103665.235 

14 Reliance Banking 9929.868 

15 Reliance Power 6554.434 

16 Sundaram PSU 27031.704 

17 ' Sundaram Tax Saver 14561.042 

18 Templeton India Income Opportunities Fund 9827.7 

2.1.3 Deposits and other Financial Investments 

-
S.No. Description Amount Remarks 

1 PPF-State Bank of India 8,24,828.79/- As on 31.03.2011 

2 GPF-High Court of Delhi 22,71,798/- As on 31.03.2011 

3 Fixed Deposits in various banks 21,62,926/- As on 31.03.2011 
(interest not I 

included) 

,4 Judge's (Saving & Current) , 16,75,192.86 As on 31.03.2011 

accounts in various banks 

2.1.4 Insurance policies 

~.No. Name of Insurance Company Name of Plan Sum Assured 

1 LlC of India Jeevan Suraksha 150000 

2 LlC of India Jeevan Shree ' 500000 

3 LlC of India Jeevan Griha-Triple 300000 
Cover 

4 LlC of India Marriage/Educational , 495000 

Ann. 

5 LlC of India Marriage/Ed ucationa I 460000 
Ann. 

6 LlC of India Marriage/Educational 440000 
" 

Ann. 

7 LlC of India Marriage/Educational 430000 

i ' 
Ann. 

w, 
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g! 
I 

Lie of India Marriage/Educational 415000 
Ann. -, 

9i Lie of India Marriage/Educational 400000 
I Ann. 

-
10 Lie of India Marriage/Ed ucationa I 365000 

I Ann. 

1:1 Lie of India . Marriage/Educational 355000 
Ann. 

1:2 Lie of India Marriage/Educational 345000 
Ann. 

1'3 Lie of India Marriage/Educational 335000 
Ann. 

14 Lie of India Marriage/Educational 330000 
I 
I 

Ann. 

1S Lie of India Endowment with 325000 
" 

profits 

16 Lie of India Endowment with 320000 
profits 

1:7 Lie of India Endowment with 315000 

: profits 

1,8 Lie of India Endowment with 310000 
profits 

IS Lie of India Endowment with 305000 
, profits 

20 ICiCI Pension Plan 0 
2~ Lie of India Jeevan Aastha 4650000 
22 Lie of India Jeevan Aastha 4110000 
23 Lie of India Jeevan Nischay 623433 

- --,.-
·24 Lie of India Jeevan TARANG 2140000 

212 Investments of the Judge's Spouse 

2~2.1 Shares 
1 

51 No. ~~l~_c __ r-,-iP_t_io __ n _________ +I_N_u_m_b_e_r ____ --I1I-R_e_m_a_rk_s __ ._---I 
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2.2.2 Mutual Funds 
.' , 

S:.No. 

1J 
2, 

3 

4 

Description 

IDFC Arbitage Fund Reg Plan A 

Templeton India Growth Fund 

Franklin Index Fund 

HDFC Prudence Fund 

No. of units held as on 
31.03.2011 

33274 

440.34 

472.79 

6564.48 

~.2.3 Deposits and other Financial Investments 
, 

SiN Description I Amount Remarks '. o. 
I 

1 PPF-Post Office ' 6,03617/- As on 31.03.2011 
, 

Fixed Deposit in Bank 25,000/-(interest 2 As on 31.03.2011 
, 

not included) " 

; 

3, Spouse's (Savi;1gs) accounts in 5,54,513.25/- As on 31.03.2011 
: various banks 

~.2.4 Insurance policies of Spouse 
I 

S.No. Name of Insurance Company Policy Name Sum Assured 

1 Lie of India Jeevan Anand 500000 

2 HDFC Standard Ufe Unit Linked 3000000 

Endowment Plus" 

3 HDFC Standard Life Unit Linked 3000000 

Endowment Plus II 
I 

4 HDFC Standard Life Unit Linked . 3000000 
I 

: Endowment Plus" 

... -
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2.3 Investments of the Judge's Dependant no.1 

2.3.1 Shares 

I S.No. I ~~~criPtion I Number I Remarks J 
2.3.2 Mutual Fund 

I s. No. I ~~~criPtion I Number I Remarks I 
2.3.3 Deposits and other Financial Investments 

S.No. Description Amount Remarks 

1 Fixed Deposits in Bank 65,000/- (interest As on 31.03.2011 
not included) 

2 PPF-SBI 389346/-" . 
As on 31.03.2011 

3 Dependant's (Savings) accounts 58,655.42/- As on 31.03.2011 
. in various banks 

2.3.4 Insurance Policy 

S.No. Name of Insurance Company Name of Plan Sum Assured 

1 LlC of India Jeevan Kishore 50500 

2 Bajaj Alliance Alliance Bajaj 125000 

Signature of J~dge : 

Dated: 10 ~~ 2.011 
I 
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